Regarding the tragic incident of self-immolation and death of a young
student in Balasore, Odisha

SHRI SAPTAGIRI SANKAR ULAKA (KORAPUT): Thank you, Madam Chairperson,
for giving me the opportunity to speak on a very important issue.

I would like to raise an important issue of a tragic and deeply disturbing incident of
self-immolation and death of a young student in Balasore, Odisha. She has been
facing mental harassment and victimisation, and there is a failure of institutional
and administrative mechanisms to respond to her repeated claims. She had
escalated to her local MLA, local MP, Chief Minister, Education Minister, and even
the Union Education Minister, but it fell into deaf ears. a8 SURI IR-IR ASTS &l B,
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be a time-bound supervised investigation. Negligent officials should be suspended.
Mandatory campus safety audits should be done. There should be constitution of
an ICC; POSH compliance; surveillance; 24x7 confidential digital complaint and
tracking platform; rapid harassment response protocol with 72-hours protective
mandate; trauma counselling; witness and victim-family protection; and fast-track
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